XI TEM NO. 15 COURT NO. 4 SECTI ON XI
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
PETITIONS) FOR SPECIAL LEAVE TO APPEAL (C)  DIARY NO(S). NOS).
17294/ 2015
(ARI SI NG OUT OF | MPUGNED FI NAL JUDGVENT AND ORDER DATED 13/ 07/2004
IN W NO  6079/1982 PASSED BY THE HGH COURT OF JUDI CATURE AT

ALLAHABAD)

STATE OF UTTAR PRADESH PETI T ONER( S)
VERSUS

MUKHTI YAR SI NGH RESPONDENT( S)

( OFFI CE REPORT FOR DI RECTI ONS)
Date : 28/02/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE NAVI N SI NHA
[N CHAMBER|
For Petitioner(s) M. MR Shanshad, Adv.
M. Rajat Singh, Adv.
Ms. Sounya Kumar, Adv.
For M. C. D. Singh, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER

Lear ned counsel for t he petitioner prays for and is
granted two weeksé&#39; tinme to cure the defects.
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